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(b) ifso, howmany shops and 
1odowns have come up therein 
and has their existence been okayed 
by the Cantonment Board Delhi, if 
not details of action taken in the 
matter, and 

(c) whether the Cantonment 
Board purposes to provide separate 
shelters for horses? 

THE DEPUTY MINISTER IN 
1HE MINISTRY OF DEFENCE 
(SHRI K. P. SINGH DEO) : (a) 
and (b). The Horse Stables situated 
in Sadar Bazar Delhi Cantonment 
have not been converted into a 
commercial complex. The Canton-
ment Board, had constructed seven 
shops, 18 tonga sheds, one store 
and one residential ~  some 
time before 1944. Out of these one 
tonga shed has been converted into 
a godown unauthorisedly. The 
question of removal of the unau-
thorised conversion a s  a godown, 
or regularisation thereof, has yet to 
be decided by the Board. 

(c) No, Sir. 
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World Bank Loan for Telephone 
Electronic Exchan2e Factory 

4385. SHRl RASHEED MA-
SOOD; 

PROF. AJIT KUJ\tIAR 
M EHTA: 

Will the Minister of FINANCE be 
pJeased to state: 

(a) whether it is a fact that the 
~  ~  has expressed its dis-
satisfaction over issue of letter of 
intent for setting up a telephone 
electronic exchange factory to a 
French Firm and that there is likeli-
hood of India's losing World Bank 
loan for the project ; and 

(b) if so, details thereof and 
reaction of Government with regard 
thereto ? 

THE MINISTER OF FINANCE 
~ PRANAB MUKHERJEE): (a) 

No, Sir. 

(b) Does not arise. 

Missing Bundles of non-issuable 
Notes from Naroji Nagar, 
Delhi branch of Punjab 

National Bank 

4386. SHRI G. Y. KRISHNAN: 
Will the Minister of FINANCE be 
pleased to state : 

(a) whether it is a fact that 
currency notes worth Rs. 15.000/-
were missing from bund Jes of non-
issu able notes kept inside the 
currency chest in the basement of the 
Punjab National Bank at its Naroji 
Nagar Branch, New Delhi ; and 

(b) if so, the details regarding 
the mysterious disappearance of these 
notes ? 

~  HE DEPU Y MINISl E R IN 
THE MINISTRY OF F INANCE 
(SHRl JANARDHANA POOJ ARY): 
(a)  a nd (b). Punjab  N ational Bank 
has reported that during  the inspec-
tion of Naroji N agar Branch in June 
J 982 a shortage in t he currency 
chest balance  was noticed by the 
Inspector and the bank had , therefore 
initiated a p hysical count of the 
entire cash lying at the  concerned 
branch. 1 he extent of shortage will 
be khown only after the  process of 
counting is  completed. 

The bank has already lodged  a 
complaint with the police and pend-
ing investigation has suspend ed one 
Assi c:tant ~  anager, two Cashiers and 
one Peon. 
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